
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

March 10 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 

High Courts 

• Allahabad High Court 

• Andhra Pradesh High Court 

• Bombay High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Gauhati High Court 

• Himachal Pradesh High Court 

• Karnataka High Court 

• Kerala High Court 

• Madhya Pradesh High Court 

• Orissa High Court 

• Punjab and Haryana High Court 

• Rajasthan High Court 

• Telangana High Court 

Tribunals 

• Central Administrative Tribunal 

• Income Tax Appellate Tribunal 

• National Company Law Tribunal 

 



 - 3 - 

© EBC Publishing Pvt Ltd 

Statutory 

• Central Acts 

• State Rules 

  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 - 4 - 

© EBC Publishing Pvt Ltd 

Supreme Court 
Dimpal v. Nishant Pravinbhai Soni, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine 

SC 337 
Kadirkhan Ahmedkhan Pathan v. Maharashtra State Warehousing Corpn., (J.K. Maheshwari and 

Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3141 
Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn., 

(Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 3139 
Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn., 

(Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 6128 
Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn., 

(Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 6129 
Medicare Environmental Management (P) Ltd. v. State of Bihar, (M.M. Sundresh and N. Kotiswar 

Singh, JJ.), 2026 SCC OnLine SC 336 
N.F Railway Vending & Catering Contractors Assn. v. Union of India, (Dipankar Datta and Prashant 

Kumar Mishra, JJ.), 2024 SCC OnLine SC 6127 
Vasantalata Kom Vimalanand Mirjankar v. Deepa Mavinkurve, (Manmohan and N.V. Anjaria, JJ.), 

2025 SCC OnLine SC 3140 
  
Allahabad High Court 

Babloo v. State of U.P., (Arvind Singh Sangwan and Ram Manohar Narayan Mishra, JJ.), 2024 SCC 
OnLine All 10161 

Dharampal Yadav v. State of U.P., (Rajan Roy and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 
OnLine All 570 

Gulab Kali v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 569 
Raees v. State of U.P., (Siddharth and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 568 

  
Andhra Pradesh High Court 

Rajana Anthonamma v. Gandreti Mariakumar, (Venkateswarlu Nimmagadda, J.), 2026 SCC 
OnLine AP 527 

  
Bombay High Court 

Abdul Rashid Nabiraham Khan v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, 
JJ.), 2026 SCC OnLine Bom 1751 

Afzal Sattar Oomerbhoy v. Riyad Rashid Oomerbhoy, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 
1677 

Ali-Akbar Hussainali Shirzade v. Tokarshi Kanji, (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 1690 
Amol D. Waje (Dr.) v. United India Insurance Co. Ltd., (Jitendra Jain, J.), 2026 SCC OnLine Bom 

1671 
Anandibai Nivrutti Kinhale v. Anjanabai Krushna Kinhale, (N.J. Jamadar, J.), 2026 SCC OnLine 

Bom 1711 
Anil Ankush Pawar v. Union Bank of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 1706 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003207057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003206752


 - 5 - 

© EBC Publishing Pvt Ltd 

Anil v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1650 
Anwesh Yogesh Londhe v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.), 2026 

SCC OnLine Bom 1714 
Ashish Rakesh Chawla v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 1651 
Ashok Trambakrao Boharupi v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 

1674 
Aspi Chinoy v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1639 
Atul K. Mehta v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 1723 
Bajaj International Realty (P) Ltd. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 

2026 SCC OnLine Bom 1750 
Bhakti Anil Deshpande v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1653 
Chandrabhaga Gangaram Utale v. Ramchandra Dagu Rangde, (Gauri Godse, J.), 2026 SCC OnLine 

Bom 1692 
Charu Mehta v. Chetan Mehta, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom 1701 
Chhaya Dileep Sonawane v. Ujagarsing Sundarsingh, (Abhay S. Waghwase, J.), 2026 SCC OnLine 

Bom 1664 
Cotton Corpn. of India Ltd. v. BST Textiles Mills (P) Ltd., (Rajesh S. Patil, J.), 2026 SCC OnLine 

Bom 1675 
Dadaram Bhagwan Kokane v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine 

Bom 1633 
Dagdu Bhiku Daki v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 
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Central Acts 
Code of Criminal Procedure (Meghalaya Amendment) Act, 1988 
Code of Criminal Procedure (Uttar Pradesh Amendment) Act, 1999 

  
State Rules 

Karjat Municipal Council&apos;s (Use of motor vehicles belonging to the Council) by laws, 1996 
Maharashtra Legislature Members&apos; (Appointment of Personal Assistant) (Amendment) Rules, 

2016 
Members of the Maharashtra Legislature (Allowances) (Amendment) Rules, 2016 
Maharashtra Judicial Service (Seniority) (Amendment) Rules, 2017 
Maharashtra Land Revenue (Disposal of Government Lands) (Amendment) Rules, 2015 
Maharashtra Private Security Agencies (Regulation) (Amendment) Rules, 2017 
Additional Comptroller of the Household (Group A) in the Office of Comptroller of the Household to 

the Governor of Maharashtra (Departmental Examination) Rules, 2017 
Maharashtra Slum Areas (Improvement, Clearance and Redevelopment) (Grievance Redressal 

Committees) Rules, 2014 
Meghalaya Kerosene [Licensing and Distribution] Control Order, 1988 
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